GOVERNMENT OF INDIA
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

LOK SABHA
UNSTARRED QUESTION NO. 1139
ANSWERED ON 5™ FEBRUARY, 2026

BHARATMALA PARIYOJANA (PHASE-I) IN KARNATAKA
1139. SHRI E TUKARAM:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS
T=F Tagd AT TSN F3 1

be pleased to state:

(a) the total number of projects approved under the Bharatmala Pariyojana
(Phase-l) in the State of Karnataka, along with their sanctioned cost and
proposed timelines;

(b) whether the Union Government has completed any of these projects,
particularly in the district of Ballari;

(c) if so, the details thereof, including length completed, expenditure incurred
and date of completion;

(d) if not, the reasons for delay, such as land acquisition, contractor issues or
shortage of funds; and

(e) whether the Government has taken any specific measures to expedite the
remaining projects and if so, the details thereof?

ANSWER

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS
(SHRI NITIN JAIRAM GADKARI)

(a) to (d) The details of on-going/completed projects under the Bharatmala
Pariyojana (Phase-l) in the State of Karnataka as also in the district of Ballari
along with cost and timelines and reasons for delay are annexed.

(e) The Government actively monitors National Highway (NH) projects in
close coordination with project implementing agencies, State Governments,
contractors/developers. Periodic review meetings are held at various levels to
resolve the issues and expedite progress. In addition, various initiatives have
been taken to avoid or reduce project delays, including streamlining land
acquisition & environment clearances, online approval of General Arrangement
Drawing (GAD) of Railway Road Over Bridges (ROBs)/ Road Under Bridges
(RUBSs).



ANNEXURE REFERRED TO IN REPLY TO PART (a) TO (d) OF LOK SABHA UNSTARRED
QUESTION NO. 1139 ANSWERED ON 05™ FEBRUARY, 2026 ASKED BY SHRI E
TUKARAM REGARDING ‘BHARATMALA PARIYOJANA (PHASE-I) IN KARNATAKA’.
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